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Rehabilitation work in Tripura

1733. Shri Dasaratha Deb: Will the
Minister of Rehabilitation and Mimo-
rity Affairs be pleased to state the
total cost of the work done by the
Contract Division of the Relief , and
Rehabilitation Department in Tripura,
in 1957-58?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): About Rs. 2.79 lakhs.

State Trading Corporation of India
(Private) Ltd.

1734, Shrimati Renu Chakravartly:
Will the Minister of Commerce saad
Industry be pleased to state:

(a) the total value of imports by
the State Trading Corporation of India
(Private) Ltd. up-to-date;

(b) the total value of contracts for
imports but not actually imported;

(c) the number of concerns in the
private sector which have received the
assistance of the State Trading Cor-
poration in the matter of imports up-
to-date;

(d) the value of such imports omn
account of the concerns in the private
sector; and

(e) the names of the private firms
and private parties which have been
so assisted together with the descrip-
tion of the commodities imported by
each and the value thereof?
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The Minister of Commerce and In.
dustry  (Shr! Lal Bahadsr Shastri):
(s) Rs. 21,88,68,835.

(b) Rs. 17,05,83,291.
(c) 84.

(d) Rs. 8,26,78,750.

(e) It will not be in the business
interest of the Corporation to give the
names of the firms. However a list
of the commodities imported together
with their value on account of the
firmg in private sector is laid on the
Table of the House. [See Appendix
1V, annexure No. 114].

Automatic Stove Manufacturing
Factory

1785, Shri Pangarkar: Will the Mi-
nister of Commerce and Industry be
pleased to state:

(8) whether there is any proposal
to establish an automatic stove manu-
facturing factory in India;

(b) if so, when and where it will
be set up; and

(¢) whether any foreign company is
collaborating in the above project?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) to (¢). In December, 1957, a pro-
posal was received for the establish-
ment of an auto-safe stove factory at
Bombay in collaboration with a
foreign firm.

The proposal was not approved by
Government, and the party was advis-
ed to enter into collaboration with
the existing manufacturers of Stoves
& Oil Pressure Lamps in the country
rather than set up a new factory.

Export of Anbmals

1786, Sardar Ighkal Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether Government have plac-
ed a ban on the export of wild life;
(b) if 30, the names of animals and
their kind which are banned and aise

9 SEPTEMBER 1938

Written Answers 5452

the names of countries to which these
are banned; and

() the names of animals and their
kind whose export is allowed and the
names of the countries to which these
are to be exported?

The Minister of Commeérce and In-
dutry (Shri Lal Bahadur Shastri): (a)
Yes, Sir; on a few species.

(b) and (c). A statement is laid on
the Tabie of the House. [See Ap-
pendix IV, annexure No. 115].

Development of Sewing Machine

1737. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the Government of
Punjab has submitted any scheme for
the development of Sewing Machines
industry in the State; and

(b) if so, whether any amount has
been allotted to the Punjab State for
implementing such schemes?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) A scheme for the establishment of
a Central Workshop at Bassi for the
manufacture of Sewing machines and
parts was submitted by the erstwhile
PEPSU Government in 1954-55.

(b) A sum of Rs. 1,73,250 was given
by way of loan, by the Central Gov-
ernment in connection with this
scheme. Again in 1958-59, a sum of
Rs. 21,564 has been granted for a
Quality Marking Centre for cycles and
sewing machine parts at Malerkotia.

Besides, block loans amounting to
Rs. 43,00,000 were sanctioned to the
Punjab Government during 1956-57
and Rs. 24,00,000 in 1957-58 for dis-
bursement as loans to small scale in-
dustrial units under the State Aid to
Industries Act. Information is, how-
ever, not available as to the amounts
disbursed by the State Government
out of these loans to enterprises en-
gaged in the manufacture of sewing
machines and parts thereof.





